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Title: Issue regarding election of Shiromani Gurudwara Management Committee.
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HON. CHAIRPERSON: When his name is there in the Zero Hour list, I have to allow him. But I can understand the hon. Minister's view point. He
said that the Bill is in the Other House, the moment it will come here then only a proper discussion can be made.

Now, Shri Rahul Kaswan.



